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Appeal No.  E/1418/2008 - SM[BR] Date 10/05/2010
Assistant Registrar
C.ES.T.AT, New Delhi
To:
C.C.E. KANPUR
117/7, SARVODAYA NAGAR, KANPUR 208005.
C.C.E. KANPUR Appellant
Vs
M/S MERCURY CONTAINERS PVT. LTD. Respondent

I am directed to transmit herewith a certified copy of Final order No. 483 /2010 -SM[BR] dated 4.5.2010
passed by the Tribunal under Section 35-C(1)of Central Excises Act, 1944

Assistant Registrar
(SM Appeal Branch)
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
COURT NO.II

E/Appeal No.1418/08-SM(Br)
(Arising out of order in appeal No.114-CE/Appl/Knp/08 dated

24.3.2008 passed by the Commissioner of Central Excise
(Appeals), Kanpur)

CCE Kanpur Appellant
Vs
M/s Mercury Containers (P) Ltd Respondent
I+ Cht
Appeared for Appellant : Shri V.K. Saxena, . -
Appeared for Respondent : Shri Mohan Singh, Rep.

Date of Hearing: 4.5.2010

Coram: Hon’ble Mr.D.N. Panda, Judicial Member

—Finaforder No. 483 %‘zc g0-SK (BR)rRote—
Per D.N. Panda:

Revenue has limited prayer in this appeal to impose penalty
for the violation of law made by the Assessee. The order does not
showWe assessee. There was no penalty imposed by
both the authorities below. Finding no infirmity in the order,
Revenue’s appeal is dismissed.

(Order dictated and pronounced in the open Court.)

(D.N. Panda)

Judicial Member
MPS*




